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(2024) 04 NCLAT CK 0005

National Company Law Appellate Tribunal New Delhi

Case No: Competition Appeal (AT) No.19 Of 2020

Sundaram Brake
Linings Ltd

APPELLANT

Vs
Chief Materials
Manger

RESPONDENT

Date of Decision: April 2, 2024

Acts Referred:

• Competition Act, 2002 - Section 2(c ), 3, 3(1), 3(3)(a), 3(3)(c), 3(3)(d), 53B

Hon'ble Judges: Yogesh Khanna, Member (J); Ajai Das Mehrotra, Member (T)

Bench: Division Bench

Advocate: Aditya Verma, Samar Singh, K. Rigved Prasad, Shama Nargis, Balaji
Subramanian, Akash Kundu

Final Decision: Dismissed

Judgement
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